
S.NO. APPEAL NO. FINAL ORDER DA TE OF ORDER DATE ON
NO.lMISC ORDER NO. RECEIVED FROM WHICH ORDER

THE PS TO HON'BLE SENT FOR
PRESIDENT DISPATCH
IMEMBERS

FINAL ORDER NO.
1 STI5099212018 F.015030312025 13-02-2025 24-02-20252 STI5071512017 F.015030712025 14-02-2025 24-02-20253 STI5167012019 F.015031612025 18-02-2025 27-02-20254 STI5149012019 F.015033512025 24-02-2025 27-02-20255 STI5042012018 F.015033612025 24-02-2025 27-02-20256 ST15374212018 F.015033712025 24-02-2025 27-02-20257 STI5166912019 F.015033812025 24-02-2025 27-02-20258 STI5098612021 F.015034212025 24-02-2025 27-02-2025

MISCORDER
1 STI5170012022 M.015011412025 13-02-2025 24-02-20252 STI5545512023 M.015012412025 14-02-2025 24-02-20253 STI5545512023 M.015012512025 14-02-2025 24-02-20254 51152418/2019 M.015013112025 14-02-2025 24-02-2025
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DEPUTY REGISTRAR j

Customs, Service Tax & Anti Dumping Branch
WEEKL Y DISPA TCH STATEMENT
FROM 24-02-2025 TO 28-02-2025

uploaded in PDFformat on the (ESTATwebsite immediately after signature of the Hon'ble members on the same day for the parties and public at large.
Thus all the interested parties and other information seekers under R.T.IAct may download these orders from (ESTAT website.


